ECLARATION OF ASSETS AND LIABILY

VIDUR RAHMAN

1 ABIDUR RAHMAN S/o MOEEDUR RAHMAN Aged 56 years Resident of Village +P.0.-
CHANDRADE] Dist. ARARIA, Bihar give herein below the details of the Assets (Immovable,

Movable Bank Balance) etc.

i Details of PAN and Status of Filing of Income Tax return ;
| S.No. | Names | Permanent The  financial | Total  Income
| Account Number | vear for which | shown in Income
(PAN) the last Income- | Tax Return ({in
Tax return  has | Rupees)
been filed |
———
1. Self AEVPR95471 31.03.2020 | L 1.598.00
|
iR Spouse- AEXPADIN4C 31.03.2019 | 6.50430.00 |
L |
* | Dependent-| NIL MNIL NIL —
4 | Dependent-2 NIL NIL NIL
5| Dependent- NIL NIL |
A, Details of movable assets ;
[ 8. | Description Self Spouse Dependant I Dependant- [ Depend | Depen |
| Mo -1 (Son) | -ant-3 ani-4
| I S | (Daughter) -
| Nuzhat Ara | Afiabur i Moor Muoor Nowr
L | o Rahman | Nahid | Zebu | Suhw
LE} | Cash in hand 45,000.00 25,000,00 - i - | ’ |
! o =i
{ii) | Details ol Leposits in I. Mumey mubiplier 1. Moy | Al
| Hank accvants (FDRs. | | HOFC BANK- deposit certificare LSBI -ACC I Money | multiplier | mubliphie
| Term Depesits and all | ACC WY | Deposit pmd-RS- | MO madtiplier depasit e prinsil
[ other types of Deposits | SO100281 349345 S0, Dy AITI43448 deposit certifscate | cerilivon
| inluding saving | Rs540.134 Matwrity valge-RS- | Rs [ 146458 cerificate 3epusit Lhepumit
I iccimnksh, Deposits [ 20 UTTAR BIHAR | 1LOLOTH. 2. Money | Deposil  ami- | ami=Rs- =R v
wilh Financial | GRAMIN BANK 2. Money multiplier | muliiplizr Fes-Sip0e001 50, L S{ninxp
| Ensiitutione. non | ACC MO | deposit cerlificale deposit Maturity value- | Matusity | Matwrity
Hamkimg Finuncinl | 1007501010004466 | Deposit ami-Hs- | ceificnte R 100076 vilise-Ba- | valie-Hs
| Companies  and  Co- | Rs 37.805.34 S, Deposit  amt- | 2. Maney | LOOGOTE, | LOLOTH
| opertive Socicties and | RCRI- - ACC NO | Matwrity  volwe-Rs- | Rs-30,000 mailtiplser 2 Maongy | 20 Nen
| the amount in cach swch J 1287508021 100,076 Maturity vaiue- | deposin maltiplier | muliplic
| el Rs 6932713 3. Maoney multiplier | Fs-1,00.076. cerlificale tepasit alepaisil
| A BANK OF INDEA | depisat certificate i Mones | Deposit ama- | centifiente | eertilicut.
| AL M- | Deposat amt-Rs- [ multiplier Hs-30.400 Depusit Phepsmal
J GOCRIA] [CEN 33T SOkt el Maturity value- | wmd Bs- | ame-Rae
| RE -3 65407 KR Maturily  vobise-Rs- | cenilican Fse 1 AN T, 50,000 SLIKNG
| 5 S1- ACC N0 | L0 T [eposit  wm- | Maituriiy Sinurily
_J_ S =] 4R 1004 4. Muoney multiplier | Re30.000 | o tvales | value-Rx

Wf"‘uL




100076

- Hs 7,14,335.20 deposit certificate Maturity value- RS-
Deposit amd-50.000 | RS-1.00,076. 1000676,
Maturity value-RS-
l 1,000,076,
| {ifi | Details of investment in KIL NIL L NIk
! Bonds,  Debentures
! shires  wmel  units  in
| | eompanies 0 Mutual
Funds wnd others and
the amount )
{iq,- Details of investment in | 1. LIC- policy no LLIC - Policy no el
WSS, Postal  Savings, | 597522029 #47977215
) Insurance Policies and | Sum assained- Sum assured R HIL NI
investment  in any | Rs 150,000 BO00
Finuncinl Instrection in 2 LIC - policy no
Pt Office or Insurance B4TOTT2NG
Cinpany — amd  the Sum nssured R
it T,
(v) | Personal loans‘advance
given 1o any porson or
entity  including  firm, | MIL NIL MIL NIL ML | NI
Company,  Trust  ehe, r
und  wther  receivahles
from  deblors and 1he
AL, o o
(vi Mular I MAHINDEA
) Vehicles'Aircralls! XUVIOWE D) DSL
| Yuches' Ships (dewils | MT GR
of ke, Regisiration | BR1PRTE
Moo ooee Yenr  of | Valuee 12,10,99%0000 | NI ™Il Ml KIl Nl
Puirehise amd gmount ) |
J Motor  Vehicke Details
of make, el 1 CRETA
BROICY 5444 E
Value 13,88 589
{vii | Jewelry, bullion  and | ONE GOLD RING | GOLD JEWELERY .
) valuzhle  thing  (give | Values Rs. 15,000 {150Gm)
details ol weight and Value-Rs. 400,000
value) GOLD Set- (34.470 | NIL MIL NIL MIL
Two gold rings: 20 pms. Gm} RS-1,40,362
And one Moti Studded JUMEA (13,950
silver Ring Gm) RS- 36,805
Giold Ormaments - 30 RIMNG (9980 Gm)
Tolas, Silver l|||.-|1|;i!|:.-l RS, 4,414
Skp CHURI {26.500
Crinni-3 Pes. Gim) B%-1,08,173
Hilver Coins -B2 Pes SILVER
JTEWELERY 1000
m}
Valuwe-Ba. 35000

oo



(vii | Any other assels
i) |such as value of
Claims / interest
Old TV, Fridge & ik it il NIL MIL HIL
A.C |
| Computer |
Rifle 315 bore | {
| Double barrel gun
Revolver = L :
| {ix | Gross Total Value Rs 45 6578875 Rs. 11,585,750 1,11,469.58 1,000, D60} 1,00, 000 (TR
L}
3. Details of Immovable assets
(Note o1, properties in joint ownership indicating the extent of joint ownership will also have to
be indicated.
.= _I_ZJ Each land or building or apartment should be mentioned separately in this format. )
rS_.ND. Description Self I Spouse Dependent-1 | Dep Depcnd_i
| i [ end | ent-3
| ent- |
| 2 |
| @ Agriculral Land CHANDRADEL BAMNGAMA, BANGAMA, | |
| |Locitiomi s} HAYATPUR. HAYATPUR HAY ATPLR.
| Surviey mumberi s} LAHNA, Adg- 491498293, | LAHNA ( |
HAIY A, F23 4RI, M- 565 St EIH,
| BANGAMA  Adg- | 370917 495496371 | NI 1l
340,341,342,344,
| 352,353.366.367,
368,365 375355,
359,319,320.763,
HHE 332,338,393,
339,370,335 367,
o 283.117.292.672
Aren (Totnl mensurement in Acres) | 3439 LY.L 18,19 NIL MIL
Whether  inherited  properiy(Yes or | YES YES YES - -
Mo
[Dhate of purchase in case of sell - - |
aequibned property ) | P
Cost of Land [in case of  pirchase ju - - . '.I
the time of punchase - ! ) |
Any Investment on the land by way of - .
development. consirection efe. : _J
Apgroximate Current marke! valug R, 34,000,000 s, 18,00, DM RsT6,00,000 MIL ML J
e |
G| Nun-Agricultural Land BASANTIUR. . ' .
Lacations) KAKODW A, l
Survey number s SISALMA, ’
MAJKLIRI
Alc-885,12,313, 92 |




Aren{ Total measurement in sq.00.)

63 1660 £q.7t

Whether inherited property TES
{¥es or NO)
Date of purchase in case of self - =
acquired iy Purchased 15992, 19940
Cos of Land (in case of purchase) m | Rs 700,000 -
b time of purchase
Any Investiment on the land by way of ¥
development, consiruction ele.
Approximate Current markel value 5. 6% 00, D0 (M) = .
(k) @
{inclmbing spartments) - POTHIYA  Adg.
=L o ) il
| =Survey numbers)
Built up Area (Totnd mensurement in - B147.60 5q A
siy. it
Voucher inherited propenty -
i Yes or Noj NO L |
Dute of purchise in case of sell -
acyguired properly 1995 |
Cost of property (incase of purchase) 3000
ail the time of purchase |
Any lnvesiment on the propery by MR OIL
way of development, construction ete. AGENCY,
- MAINA,
POTIVA, =
PALASI |
U= Rs, |
- TT00.00
Approsimate Currenl market vilue He 15,859,000
MIL. MIL | ML
(iv) | Hesidentinl  Buiklings  (Including | CHANDRADE] - -
apartments) Ade- 339,379
~Laxcation(s) BASANTPUR
| =Hurvey numben(s) A= BET
CITY  HEART,
BUDDHA MARG,
PATNA  FLAT
MO 503
C TYPE FLAT.
TAI SARTAJ
GROUP NEW
DELHI |
Aren { Tonal mensurement in sq.11.) BOGT 80 sy 1 | - -
Pt wp Area (Tatal mensurement in | $§97.80 sg. 1L - - |
sip. 1L, |
Whether inherited property - - _f
Yes or MO YES |
Dale of purchase in cuse of sell A [
ncguired properly
Lost ol property {in case of purchase) - -
al the lime of purchase
Any Investiment on the land by way of - - H
develupment, consiruction etc.
Approsimate Current market value for - *
| all three resisdhentinl House Rls. 48,00,000

Lt

| Others (such as interest In properiy)




Total of Current Market Value of (1) | Ra. 250,00,000.00 | Rx 338900000 | R 76,00,000.00 -

| [wi)
to [v) ahave

) | give Ferein below the details of liabilities! dues o pullic fisancial mstilutions and govérnment -
iMole: Please give separaie details of name of Bank, Insiition, entity or Individual and smouny for
each ilem

["SNo. [ Descrigtion Self Spousc Dependent-l | Dependent-2 | Dependent-3
i) Laovm or dises to bankFinancial E Ir L

lnstitutionsy

Mame of Bank or F| i
Amount aulstanding

Matlure of loan

Loan or dues e amy
individuals/Engity other  than
mrentioned in (1) above,

Mamels)

Amawint oulstanding

Magure of ban 1
Any other liability

Girnnd Total of linbilities

(if) | Govenment Dues @ - e - . =
Duses b departments dealing with
perv eI

Aceomnbsdation

Dhues e departments dealing with S - - . .
suipply of waler |
Dues 1w depaniowent dealing with = - - . &
supply of electricily |
hics 10 depanments dealing with 2 . . H % 1
supply of telephoncs |/ mobiles |
Daes I depanments  dealing  with S E - - = |
povemment  anspont | ichiding
r Hirl\.'r‘a_ll':u_;glﬁ_l'din:up!cn]

Income Tax Dues - B =

Wealth Tax dues . e B L ¥

Service Tax Dues - - = 5 i
Municipal Property Tax Dues - - - - -
Sabes Tax DNues - - . % =
r;'..l.'l} olher dues - R . - -

F_ Girind total of all Gove dues - : . - | .
| | GRAND TOTAL OF ALL THE i - = [ =

r—

| | buEes

(7} Details of profession or occupation:

b.. Spouse ............... e
(8) My educational qualification is as under :
MATRIC - YEAR- 1950 AZAD ACADEMY, ARARIVA, BIHAR SCHOOL EXAMINITION BOARD, PATNA

(Give details of highest school/University education with full form of the
certificate/diploma/degree course)

(Name of the School / College / University and the year in which the course was completed,

M._,.,_.—d‘l_L



(9) ABSTRACT OF THE DETAILS GIVEN IN (1) TO (8) ABOVE ;

. Mame of the candidate ABIDUR RAHMAN
VILL+F.0- CHANDRADEI [
2 Full postal address DISTT- ARARIYA |
3 Mumber and Name of the constituency and state W ARARIVA, VIDHANSARNA, HIHAR |
4 Mame of the Political party which set up the candidate | INDIAN NATIONAL CONGRESS _
{otherwise write Independent) 1
B {(a) Mumber of cases in which conviction order NIL o
passed (other than those referred to in Form 26)
| (b} Total number of pending cases where the court MIL '
(s} have taken cognizance
6 | NAME Permanent  Account | Year for which | Total Income
Number (PAN) last Income Tax | Shown
| Return filed [
i {a) Candidate AEVPRS547] 31.03.2019 6.30,890.00 |
(b) Spouse AEXPA0304C 31,03.2019 6.50.430.00
| {c) Dependants NIL. | NIL NIL
7 Details of Assets and Liabilities in rupees
Deseription Self Spouse | Dependent | Dependent | Dependent- |
-l =11 11
Mefmveeahle Bs. 45,65, 788,75 Rs. 11,55,759 | 1,11,469.58 1,00,000 1,040,000 l!
Assets Total value) |
B | Immovable Assel N s
(8] Purchnse Price and - R, 3.000.00- B |
[Development Cost of Rs. 7,00, 0000 |
Immovable Propeny !
(Total Value)
i} Any Investment on the Rs. 77.000,00
moperty by way  of
development.  eomstruction
B | el
| tiiid Approximate Current =
Market Price of Asset s, 2.50,00,000,00 K= 33,589,000 Hs. 76,00,000 | NIL Il |
= { Tomal 'M'_E_I_uE.'l |
8 | Lisbilitics —
iy NIL MIL ML MIL '
10} Giovernment Dues (Total)
| MIL MIL MIL MNIL ML
{1y Loans from  PBank,
Financial  listiutiens  and | NI, MIL NIL L 1
others ( Total)
9 | Highest educational qualification : |
MATRIC = YEAR- 1980 AZAD ACADEMY, ARARIVA, BIHAR SCHOOL EXAMINITION BOARD, PATNA |
{Give detnils of School ¢ University education with full form of the cerificate / diploma / degree course) {Name of the |
School College/University and the year in which the course was completed)

WﬂL



VERIFICATION

L, the deponent, above named, do hereby verify and declare that the content of this affidavit are
true and correct to the best of my knowledge and belief, no part of it is false and nothing material
has been concealed there from. | further declare that :

(a) there is no case of conviction or pending case against me other than those mentioned in
itermns 3 and 4 above;

(b) I. my spouse or my dependents do not have any asset or liability, other than those
mentioned in items 5 and 6 above,

Verified at ........ R — N {11111 | 1, S PTTRR RS, DU s s ks i 201

Deponent



| Assessment ¥ ear

FORM INDIAN INCOME TAX RETURN VERIFICATION FORM |
ITR-V W Toeree e dints o the Ketiarn o Tnionse in Foemn TTR-1 05ANADL 1TR-2 iTR-3, : 2“1“-21 |
TTR-ASET AN TR ITR-T filed bt 85601 verifiod closnanivalls | !
I Picane s Hiale 120 iy Ieswmedas el 42 '_ )
e ABIUE RARMAN

| I S B S - . ) I

FaN AEVPROGAT Form Number | TR-1
{ e i | [— R = S = R T |
Filedd s 196(11-0n or before due date | e-Filing Aeknowledgement Number | 514012390020920 :

VERIFICATIONN

L VIR ERY [ AT son daughter of]

SIOMEN I RATIM AN , sobemnly dheclane thin o)
thee best ol oy koo bedge .mJ.IkIu.I the informatici ~'|\-:'n i the rerum which has been submitted by me v e .I-\.-kl'll.l'n-ln.‘dl_mel'l[
fuiiber 14012 5H 20920 is gorrect and comglel: and i In aceurdance with the provisions of the Income-tas el
pant | further declare thad | am smaking this retuen in my capacity a5_Sef i and | am also competent to make
ks retierm and verify it Fam hitding permanent account pumber AEVPROSIT)

SaEnalure

ate of subimlssion | 02 092020 144804 Sowrce 1P adidress | 1032591 .55 205

| llssesigd ||

AT W S TR A1 T 00 A U ADS T AT T T A Bl A0 £ 1221 5B 1 OE5IEDS

| | - — e = e el — J

Instruciions:

1. Flease send the duly sigoed (prefevably in bloe mk) Form ITR-% to =i entraliced Processing O entee, Income Tas
Depariment, Bengalury S6US007, by ORDINARY POST OR SPEED POST ONLY, se as to reach within 120 days
from date of submmission of TR, Alternately, you may e-verify the elecironic transmitted retura data using Aadhaar
CFTF or Lasin 1o e-Fillng account through Net-Banking login or EVC obtained generated vsing Pre-Validated Bank
wecount/Bemal Avccount or EY O generated threazh Bank AW,

I Form ITH-Y is received bevond the 12000 day of electranic transmission of the return duta or e-Verified Dol

LE]

the 120 iy of electronic transmission of the retarn duta, tien the day on which e-Yerifled or the Form FTR-Y is)
reveis el a1 € entealized Processing Centre, Income Tax Department, Bengalury would be treated as the date of filing|
e dneome Toy Retuwrn and all consequences of licome Tax Aot shall aceordingly will be applicabile, |

5 Form VUR shall not be received in any other office of the Income Tay Department of inany other manmer. 1 he
confirmation of vecelpt of this Form (TR af ITD-CPC will be sent te the c-mail 1 registered in the e-Filing
Aveuiinl

O sueeessfal s evtfieation, the ceturn fling acknowledgement can be downloaded from e-Filing portal as a proof of
completion af progess of Gling the retwrn of Incime.

e q."l..i'



Code :- 162

Wame * ABIDUR RAHMAN
Fathar's Name MOIDUR RAHMAN
Address{R) 503, CITY HEART APARTMENT, BUDHA MARG, PATNACITY, BIHAR-BOOO01
" Permanen! Accourd No . AEVPRES4TJ Drate of Barth 251121964
Sex Male
Status Individual Resident Status Resident
Previcus year 2019-2020 Asgessmenl Year 2020-2021
Ward!Cirche Raturn ORIGINAL
- ___ Computation of Total Income
Income Heads Income Income After
Before Set off Set off
Income from Salary L] Li]
Income from House Property o (i}
Income From Business or Profession 0 1]
Income from Capital Gains [i] 0
Income from Other Sources 511598 511598
Gross Total Income 5115588
Less - Deduction under Chapter VIA 160000
Total Income 151588
Rounding off u's 28BA 351600
Income Taxable at Normal Rate 351600
Income Taxablo at Special Rate a
) B ) ~ TAX CALCULATION B
Basic Exemplion Limit Rs 250000
Tax at Mormal Rates HOE0
Total Tax E080
Less | Tax Hebate uis 874 5080
Tax Payable [}
Amount Payable 1]
Tax Rounded Off uls 288 B a e =SS v -
) COMPREHENSIVE DETAIL -
Exempied Income Seclion Amount
Allowance and perquisites received as MLA 1017 1343500
1343600
Income From Other Sources 511598
Interest on Bank Savings 31508
3508
Other Income 480000
Remunaration recived as Member of Legeslative 480000
Assambly
Total Income ) E11598
Total of Other Sources 511588
Deductions Under Chaptor ViA M 160000

Zenll - A KOK Soltware Progu



Description

wis B0C In Respect of Investmants
LiC elc

w's BOTTA {Inferest on deposit in aaving
accaun)

Return Filing Due Date - 210072029
Due Date Extended uplo - 3001112020
Interest Calculated Upto PEAORRZ00

Gross
Armount
2TREDD
2TBES0
13000

Return Filing Section :
Motification Na

Verified By - ABIDUR RAHMAN

Deductalble
Amount
150000

10000

138{1)

Lenll

B KD Software Product
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